4 | TEM NO 44

SUP

Petition(s) for Specia
(Arising out of inpugned final j
in WP No. 5100/2013 passed by th
Al | ahabad, Lucknow Bench)

BACHAN SI NGH & ANR

GRAM SABHA & ORS

(with interimrelief and office

Date : 18/ 09/2015 This petition
CORAM :
HON BLE MR
HON BLE MR
For Petitioner(s) M.
M.
For Respondent (s) M.
M.
M.
M.
M.
Ms.
M.
UPON hearin

List after t

by | earned counsel for the petit

Signature Not Verified

[O P. SHARMA]
Digitally signed by
Om Par kash Shar nma
Dat e: 2015.09. 18

17:00: 50 | ST

Reason: COURT MASTER

Leave to Appea

COURT NO. 6 SECTI ON X

REMECOURTOF I
RECORD OF PROCEEDI NGS

(O

udgrment and order dated 05/09/2013
e Hi gh Court O Judicature at

NDI A

No(s).  14074/2014

Petitioner(s)
VERSUS
Respondent ( s)
report)
was called on for hearing today.
JUSTI CE J. CHELAMESWAR
JUSTI CE ABHAY MANOHAR SAPRE
Ani rudh Joshi , Adv.
Vi vek Gupt a, Adv.

Aar ohi Bhal | a, Adv.
Ardhendumaul i Kumar Prasad, Adv.
Surya Narayan Si ngh, Adv.

Zaryab |. Rizvi, Adv.
Ashut osh Dhandi ya, Adv.

Sakshi Vai d, Adv.
Sunny Choudhary, Adv.

g the counsel the Court nmade the foll ow ng
ORDER
wo weeks. Rej oi nder affidavit may be filed

ioner, in the neanwhil e.

[ NDU BALA KAPUR]

COURT MASTER



